
1;. No. 1 0/1 2 1 /201 6-NC-1 .'1-(Pt. V)

Govt of India
NATIONAI. COMPANY I.AW TRIBUNAI.

6th Floor. Block-3.

COO (:onrplcx. I.odhi Road.
New Delhi- 1 1 0003
Dated: 21 /05/2025

Notification
Subject: Filling up various posts in National Company I.aw Tribunal Benches on deputation

00

AppliFcdtions arc invited for lilling up the I'ollowing posts in National Conlpany I.aw
rribunal (NCI.1-) for tilling up existing/I'uturc vacancies in its benches as detailed below:

Beach Pay level

J.i„+ R,gi,I„,
New Delhi

I .cvcl-13 (Rs 1 23 1 00-2 1 5900)
Ahmedabad

(:handjgarh

Chennai
9 I)cputy Rcgistral I.cvcl- 12 (Rs 78800-209200)

1

Indorc

M ulubai

Bangalore

Chennaia
) Assi gIant Registrar

Jaipur

Kolkata

I.cvcl-1 1 (Rs 67700-208700) 1

2. Vacancy p.bsition is tcntati\'c and may increase or decrease. ’I-he sclcctcd candidate will be required
to serve at NCI.'I- Bench I-or which he/she is selected.

3. The candidates who apply for the post(s) will not be allowed to withdraw their application(s)
subsequently. Candidates who are not willing to join upon Selection may kindly not apply for the

deputation pbsts.

4. '1-he detAils of the post. along with eligibility criteria. educational qualification/ experience etc.
required for the post is given in the cncloscd Annexurc-l. The National C-onlpany I.aw -l’ribuna1

(Recruitment. Salary and other 'I-curls and Conditions of Service of OI'l-iccrs and other l:lnployccs)
Rules. 2020 may kindly be sccn dt N(-l.'I- website. i.c.. https://nclt.gov.in under the link '(:arccl".

5. '1'hc period ol'appointnrent on deputation will be initially for a period of three years or till further
orders. whichever is earlier. Other terms and conditions of service shall be governed by O.M. No

6/8/2009-1-:stt..(Pay II) dated 171l1 June. 2010 of I)cpartmcnt of Personnel & Training. Ministry of
Personnel Public Grievances & Pensions. Govt. of India as amended from time to time



6. ’1-he officers and staff joining/already joined in NC'l_-l' on deputation. and already a\'ailing G PRA
facility in their parent body. have been allowed to continue the benefit of GPRA on joining NCI“1-.
1 lowe\'er. the officers and staff not already a\-ailing G PRA in their parent body will not be eligible to
apply for General Pool Residential Accommodation on joining NCI.’I- on deputation.

7. Maxlnlum age limit for appoIntment on deputation to the abc)\’c posts is 56 )'car's as on the closing
date of receipt of applications.

8. 1.ast date for receipt of applications w-ill be 60 days fl'onr thc date of publication of the
advertisement in the Lnlploynrcnt News/Rozgar Sanrachar.

9. Willing and eligible officers may submit their applications, duIy lillcd in the prescribed proforma
through proper channel only.

10. I'hc documents required I-or the considering of application are:
a) Bio-data in Prescribed Proforma(Anncxurc-11)
b) Supporting certificate/ documents in respect ol' claimed educational qualifications including

essential qualifications of Bachelor Degree.
c) Cadre Clearance certificate stating that in event of selection, he will be relieved immediately

issued by cadre controlling authoritv
d) Attested photocopies of the APARs/ACRs for the last 5 years.
c) Vigilance Clearance Ccrtilicatc and Intcgrit\- Certificate issued by the respective department.
f) 'l'he details of nrajor/minor penalties inrposed on thc ol'ficcl- during the last 10 years.
g) Details of experiences in terms of eligibility criteria I'or thc post may also be clearly mentioned

in bio-data form.

1 1 . Application in the prescribed prol'ornra (Annexure-11) complete in all respect along with the
certificate attached to the application from the cnlploycl'/head of office/foru'arding authority and
certified copies of AClls/AP ARs for the last live years may be sent to the follow-ing address:-

I'he SecretarY, NCL’I
National Company Law Tribunal,
6th Floor, Block No. 3, C.G.O. Complex,
I,odhi Road, New Delhi – 1 10 003.

12. Applications received after the last date_ or inconrplctc in any respect or those not
accompanied by the documents/ information as per Dara 1 0 above u'ill not be considered. ’l'hc Cadre
Authorities may ascertain that the particulars sent by the o Jlicel's arc correct as per the records. 'I-he
eligibility criteria and application I'ol'nr as h-cII as Rccl'uitnrent Rules are also available on NCI'-I
website www’.nclt.gov.in (under“Career”).

Sd/-

(Utkarsh Yadav)
Secretary-In-Charge, NC 1.’1

I-el: 011-24361685



Annexurc-I

Details of eligibility Conditions for the posts of Joint Registrar

Post Eljgjbility Conditions
Of'Iiccrs ol’ the Ccntra1 (-}ovcrnmcnt or State Governments or tJni8 il -fcrritorics or

Courts or -l’ribunals, or statutory organisations or State/l Iighcr Judicial Service:-,Joint

Registrar
(a)

(i) holding analogous post on regular b,ISiS in the parent cadre or department: Ol

(ii) a post in level-12 in pay matrix of Seventh Central Pay Commission with live
vcars rcuul,Ir service: or

(iii) a post in lc\'cl-11 in pay matrix of Sc\'cnth Central Pay Commission with ten
years regular scr\’icc.

(b)
(i) Degree in law fl'onr a recognised LJnivcrsit}-: and

(ii) I':xpcricncc in personnel and administrative matters.

Note 1 : ’1-he departmental ofliccrs in the feeder grade who are in direct line ol
promotion shall not be eligible for consideration for appointment on deputation.
Sinrilarl\-. dcputationi!,ts shall not be eligible for consideration for appointment by
pr011r oIl on .

Note 2: ’1-hc period of deputation including the period of deputation in another ex-
cadre post held inlmediatcly preceding this appointment shall ordinarily not exceed
five years.

Note 3: '1’he maxi in unr age-II in it for appointment b)’ deputation shall not be exceeding
Jilly six }'cars as on the closing date o I' receipt of applications.

Note 4: I;or purposes of appointment on deputation basis. the service rendered on a

regular basis by an ol'liccr prior to 01 st January. 2016 or the date from which the
revised pay structure based on the Seventh Central Pay Commission recomnlcndations
has been extended. shall be deemed to be scrvicc rendered in the

corresponding level in the pay matrix of the Seventh Central Pay Commission



Details of eligibility Conditions for the posts of Deputy Registrar

Post Eligibility Conditions
O fncel's working under ('cntrdl Go\'crnment or State Governments or Union ’l-erri

jor Courts or -l-ribunals or stalutorv or

IUn ivcrsity
Deputy
Registrar

ganisations a degree in law from a recognised

i) holding analogous post on regular basis: or
ii ) a post in level 1 1 as pcr pay matrix ol' Seventh C'cntral Pay Commission or equi\'alcnt
\’ith fi\'c vcal's' regular SCI'\'iCC in the grade.

a)

(b) I laving experience in administrative or establishment OF court matters.

Note 1 : ’1'he departmental officers in the feeder grade who are in direct line of
promotion shall not be eligible for consideration for appointment on deputation.
Sinlilarly_ dcputationists shall not be eligible thr consideration for appointment b)
pro nlot lon .

Note 2: ’1’he period ot- deputation including the period of deputation in another ex-
cadre post held inrmcdiatcly preceding this appointment shall ordinarijy not exceed
five years.

Note 3: '1'Ire ma\inlunr age-limit for appointnrcnt by deputation shall not be exceeding
lilly six years as on the closing date of receipt of applications.

Note 4: 1;or purposes ol-appointnrent on deputation basis. the service rendered on a

regular basis by an olliccl' prior to 01 st January. 2016 or the date from \\-hich thc
rcviscd pay structure based on the Seventh Central Pay Commission recommendations
has been extended, shall be deemed to be service rendered in the corresponding level
in the pay matrix of the Seventh Central Pa)- Commission



Details of eligibility Conditions for the posts of Assistant Registrar

Post Eligibility Conditions
Ofnccrs working under Central Government or State Governments or Union Territories

br Courts or 'l'ribunals posscssing dcgrcc in law from a recognised University:-Assistant

Registrar
a)

i) holding analogous post on regular basis: Ol

1(ii) a post in level 9 and 10 as per pay matrix of Seventh Central Pay Commission Ol

bquivalcnt \\’itIl live years' regular scr\'icc in the grade: Ol

I( iii) a post in lc\'cl 8 as per pay matrix of Sc\'cnth Central Pay Commission or equivalent
lwith six years' regular service in the grade,

I( iv) a post in Ic\’cl 7 in pay matrix of Sc\-cnth Central Pay Commission with seven years

jrcgular service in the grade.

(b) IIa\'i „g c,pc„ic„cc i„ ad,ninist,ali„c o„ c,tablish,ment or court matte,s.

Note 1 : ’1-he dcpartlnental officers in the feeder grade who are in direct line of
promotion shall not be eligible for consideration for appointment on deputation.
Sinlilarly_ dcputationists shall not be eligible I’or considcl'ation for appointment b)
pro nr oIl on .

Note 2: ’1-he period of deputation including the period of deputation in another ex-
cadre post held inrnlcdiatcly preceding this appointment shall ordinarily not exceed
five years.

Note 3: '1-he max inrun1 dye-II nr it for appointnrcnt by deputation shall not be exceeding
lifty six )-cars as on the closing date of receipt of applications.

Note 4: 1;or purposes of appolntnrcnt on deputation basis. the service rendered on a

regular basis by an officer prior to 01 st January, 2016 or the date from which the
revised pay structure based on the Seventh Central Pay Commission recommendations
has been extended. shall be deemed to be service rendered in the corresponding level
in the pay matrix of the Seventh Central Pay Commission



ANNEXUIIE – 11

APPI.ICA'l'ION FOR 'I-IIE POS’I- OF JOIN’I' l{EGIS'l'l tAR/ DY. REGIS’I-RAR/ ASSIS'l'AN’I
REGIS’I-RAR ON DEPU’i'A'l'lON BASIS IN N /\'I-ION Al. COiViPANY I.AW ’l-RIBUNAI.

Paste here self
attested passport size
coloured photograph

1.

2
aJ

4

)

6.

7.

Post Applied l"ol

Name of the Bench applied for

Name (IN BLOCK 1.1:'1’'1-1 iRS)

Date of Birth

Date of retirement under Ccntral
Government Rules

Service to which you belong

Whether SC/S’1

8-. 1- 6 Face Address

l-clcphone No.
Fax No

9. 1 Correspondence Address

i’elephone No.
Mobile No

Email id (mandatory)
i 0. [ IS irina-neIll Address

11.

12.

l:&veTili Pai Matrix along with
Present Pay, Present Post held and

date of present posting
Educational Qualilications {Naatric onwards)

lixanr
Passed

Name ol
Universjty/
Institute/
Board

Year ol
bass ing

I)uration
ol
(,'oursc

Subjects Percentage
of Marks

(Melltion
Distinction.
if any)



13 1 Details of employment (in Chronological order).
SI. T Name of the T Post held T Period

No 1 office

Nature of II .cvcl in Pa\- I Nature of
appointnlcnt IMdl1.ix/Pay I dulies
(Rcgulal"' Ad- it)and and GradI

hoc” IPa\'
Deputation )l:ronl I ’I-o

14.

15.

Nature of present employment i.c.
Permanent/Ad-hoc/ 'Fcnrporary
In case the present employment is held
on deputation. please state:

a) ’FIle date of initial appointnrcnt:
b) Period of appoinlnrcnt:
c) Name and address of the present

of’lice / organization:

d) Name and dddress of parent office/
organ lzat lon

I)ctails of training undergone16

1 7. Details ol' proticicnc}'- i n COIn putcl

18. i Any other information. applicant wants
to furnish

19 –PIcag& itatJ 6riclly how you lind yourself’ best suitable for the post applied for:



Date

# Applicants not holding the post in the I,evel in Pay Matrix/Pay Band/Grade Pay pertaining to Central
Govel'nnlcnt should indicate the cquivalcnt of the Pay Scale \'iz-a-viz the Central Go\'ernlncnt-s paY
scales

I have carefully gone through the \'acanc\’ circular,/ad\'crtiscment and I am \\-cII an-are that the

Curriculum Vitae duly supported by documc11ts submitted bv mc will also be assessed by the
Selection Committee at the time of selection for the post. It is also certified th,it the information
furnished above is correct and true to the best of my knowledge. In the event of mv selection I shall
abide by the terms and conditions of services attached to the post.

Place:
Date: Siunat urc of the Candidate

Address:

Certificate to be furnished by the Employer/llcad of Office/ Forwarding Authority:

Certified that the above particulars furnished by Shri/Smt. are correct and
he/she possesses educational q uali lications and experience mentioned i n vacancy circular. It is also
ccrtilicd: -

1. '1-hat there is no \'igilancc/disciplinary case or crilninal case pending or contemplated against
Shri/Smt

2. ’1'hat his/her integrity is certified

3. That his/her CR/ APAR dossier in original is enclosed/photocopies of the A(:Rs/APARs for
the last five years duly attested bv an ol’licer of the rank of Under Secretary to the Government
of India or above. are enclosed

4. '1'hat no major/nl i nor penalty has been inrposcd on him/her during the last ten years.

5. '1'hat thc cadre controlling authority has no objection to the consideration of the applicant fOI

the post applied for.
Place

Sjgnature
Name :

I)esjgnation :

I'cl. No

(Office Seal )
1'ist of enclosures:
1

9


